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Haksar Committee’s recommendations

1978. SHR1 ASHOK MITRA: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the specific recommendations of
the Haksar Committee regarding the
affairs of the Lalit Kala Akademi that
have been accepted by the Government;

(b) the recommendations - that have
been rejected and the reasons for such
rejection; and

(c) the time frame within which the
recommendations that have been
accepted are proposed to be
implemented?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI
S.R. BOMMALI): (a) to (c) The Haksar
Committee has made 31 specific
reccommendations  regarding Lalit Kala
Akademi * (LKS). Out of these, the
Government has accepted 23
recommendations. Decision on other 7
rccommendations is being discussed with
LKA and is yet to be finalised. Details of
thesc recommendations with their status
are given in the Annexure. [See Appendix
178, Annexure No. 41)

Report of the Committee on drugs -

1979. DR. D. VENKATESHWAR
RAOQO: Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to
state: _

(a) whether the Committee appointed
by Government to decide the issue of
decontrol of nineteen bulk drugs have
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urged to change the terms of reference so
that criteria for inclusion from price’
control applied equally to all drugs;

(b) if so, whether Government have
considered the request;

(c) if so, the details thereof; and

(d) by when the Committee is likely to
submit its report?

THE MINISTER OF STATE OF THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SHEES RAM
OLA) (a) The Committee, which was
appointed by the Government to look
into the matters related to
representations  received in regard (o
inclusionexclusion of drugs from price
control, did not urge the Government for
any change in the terms of reference.

(b) and (c) Doecs not arise.

(d) As at present, the term of the
Committee stands expired on 30th April,
1996. :
Air pollution level in Delhi

1980. SHRI RAJ BABBAR: Will the
Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether it is a fact that the air
pollution level in Delhi is increasing
slarmingly despite Government’s claim of
minimising thc same;

(b) whether the city’s transport system
is the biggest defaulter in the matter, if
s0. the reason for not taking any action
against them; and

(c) the number of vehicles prosccuted
so far in the anti-pollution drive?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (CAPT. JAI NARAIN
PRASAD NISHAD): (a) Ambient air
quality date of Delhi indicates that levels
of carbon monoxide and oxides of
nitrogen are becyond the prescribed limits
in areas of high traffic density and at
busy traffic intersections. Levels of
sulphur dioxide are within prescribed
limits.
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(b) The major contributors of air
pollution in Delhi are the two and three

wheeler population of vehicles.
Prosecutions  are launched  against
polluting vehicles by the Transport

Department of the Government of NCT
of Declhi.

(¢) The Transport Department of the
Government of NCT of Delhi has‘
checked about 49.35 lakh petrol and
diesei-driven vehicles during the period
between March 1990 and May 1996. A
rotal of 55,883 wvehicles have been
prosccuted between April 1990 and May
1996 for violation of pollution control
laws. In addition, Certificates of Fitness
Pollution Under Control certificates have
been cancelled for 1,38,375 wvehicles
during this period.
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Percentage of increase in subsidy on
fertilizers

1981. SHRI BHUPINDER SINGH
MANN: Wwill the Minister of
AGRICULTURE be pleased to state:

(a) total break-up of ~  subsidy
concession announced by Government on
different varieties of fertilizers;

(b) what is the percentage of increase
in subsidy on fertilizers due to new rates;
and

(c) what is the percentage of subsidy
on fertilizers at present as compared to
total budget?

THE MINISTER OF
AGRICULTURE (SHRI
CHATURANAN MISHRA): (a) and
(b) The rate of concession on different
phosphatic and potassic fertilizers and the
percentage increase is indicated below:

(Rs. per tonne)
Rate of concession

Product upto from % increase
5.7.96 6.7.96
1) indigenous Di- 1000~ 3000~ 200%
Ammonium
Phosphate
2) Imported Di- — 1500~ 1500%
Ammonium
Phosphate
3) Muriazte of Potash 1000~ 1500~ 50%
4) Single Super Phosphate 340~ 500~ 47%
5) Indigenous Complexes 435- 1304- 135-
999 2633~ 200%

(e): The budget for payment of concession during 1996-97 constitutes 59% of the total
budget of the Department of Agriculture and Cooperation.

Gran_t of Recognition to Minority Institu-
tions

1982. MAULANA  OBAIDULLAH
KHAN AZMI: Will the Minister of HU-
MAN RESOURCE DEVELOPMENT
be pleased to state the steps being taken

by Government to remove the dlfflcultlcs
being faced by the minorities in getting
recognition to the minority institutions
from different State Government?

THE MINISTER OF STATE IN THE

DEPARTMENT OF EDUCATION IN
THE MINISTRY OF HUMAN RE-



